TO BE PUBLISER) IN PART II S=CTION 3(ii) OF TE!% GAZEITE OF INDIA

GOVERENT OF IDIa | i
MINESTRY OF FINANCE i
{ DEPARTMENT OF KiValtd & INSURANCH)

NEW DEIRI, THE 14T JULY, 1972

NGTIFICATION
THOGEE TAX

No.138(F.Nos404/255/72~T10C): In cxercise of the powers mnferred by sub-clause
(ii1) of clemsc (44) of section 2 of the Income—tax Ach,i951 (43 of 1961) the .
Consral Government hereby aubherises $/8ari 5.K. Soni, S.K. Sabhorwal and J.C.
Dhingra who are Gazetted (fficers of the Camlral Goverspent, o exercise the
powers of Tax Becovery Officers under the said Act. . '

This potificstion shall ccme into force with effect from 1Th July,1572.

83/~
' (,PuK. Na&ta)
Under Secretary to the Government of Indias
The Manager,
Government of India Press,
New Dglhia
No. 138(¥.No, 404/255/72-1.T.C.C. )¢

Copy forwarded toi-

1. 411 Commissioners of Income-tax.

e &11 Additional Cormissioners of Income-tax.

3. A1l Directors of Inspechions

4 The Director, IBS(DT) Staff College, Nogpur,

50 The Chief Secretary, Delhi Administration, Delbi.

Ge The Accountant General, Central Revenues, New Delbi.
7.  All 0fficers/Sectiops in Board's officee

8. The Comptroller & Auditor General of India, New Delhi (25 copies})e

9. Siri P.B. Vepkstesubrenenian, Joint Secretary and legal Adviser, Ministry
. of LﬂW, New Delhi,

10, Bulletin Section (3 copies).

11, Guard file.
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: ( A.K. Nastﬂ.) .
" Undexr Secretery to the Governuent of Indias
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